| TEM NO 36 COURT NO. 12 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).4821/2014

(From the judgenent and order dated 16/01/2014 in WC No.58754/2013 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)

ANOCOP & ORS Petitioner(s)
VERSUS

ADDL. COVWM SAHARANPUR DIV. & ORS Respondent (s)
(Wth appl n(s) for exenption fromfiling OT. and prayer for interimrelief

)
Date: 28/02/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
HON BLE MR JUSTI CE KURI AN JOSEPH

For Petitioner(s)

S.R Singh, Sr. Adv.
Avni sh Si ngh, Adv.
Sunita Pandit, Adv.
Ram Shi romani, Adv.
U j awal Pandey, Adv.
Yash Pal Dhingra, Adv.

SSSFSS

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

| ssue noti ce.

[ Neeta ] [ Usha Shar ma]
Sr. P. A Court Master



